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Golml Fam Prajapati,

of ququ] Mzil Service,

Union of India

Dey:

=

Director General,

CENTFAL ADMIITISTRATIVE TRI

Offivce

through

ssiskant in

'JY Divizion, Ajmer.

ees A
Versus
the

) t]'y‘:

Secretary

Date of Decisicn: 26.2.96

= 4

______ =rlent

pplicant

o the Sove. of India,

ritment of Posts, Mindsitry of Communicaibions, Usw Delhi.

Department of Posta, Dak Bhawan, llew Delhi.

rele, Jaipur.

uthern Fegion, Ajmer.

3. Chief Pozimaster General, Fajasthan Ci
4, Ditector Postal Servicesz, Pajasthan So
5. Supsrintendent Sf.FMS, 'J' Divizion, Ajmer.

M.T.

Ainani, Sortlng Az

-

=]

iztank, Ajmer FMS,-

Ajmer.

" 7. Jiwat D.Fajwani, Sorting Asziztant, Failway Mail Szrvics, 2Ajmer.
2. Pam Chander V.., Scrbing Assiztant, Failway Mail Servics, Ajmer.
l ... Respondants '
CORAM:
HOU'BLE MP, GOPAL FRISHIA, VICE CHATFMAN
HOMN'BLE MP. O.F. SHAFMA, ADMINISTRATIVE MEMBER ,
For the Applicant ves Mr. KE.L. Thawani
For the Pezpondents ees Mr. I, Shrimal
.~ ORDER
FEF. HOIT'ELE MR, GOPAL IPISHIIA, VICE CHATFMAL] ,
Applicant, Golul Pam Prajapati, in this application u/s 19 of thes
Administrative Tribwonzls Aci, 1985 haz scught & divection to  the
respondents Lo grant promcbion to him from 1.10.91 and to continue his
gznicrity 3 was 335191:ﬂ to him in the Lower Selsction Grade in the
Biennizal Cadrs Peview (Higher Seleckion Crade-II).
‘o 2. Wz havz: heard the learnsd counsel for the partizs. The learnad
counszl for the rezpondents has produced a copy of ovder, at Arn.f-1l, dacsd
6.6.96, which shows thab the applicani haz been ordzred to e promobaﬂ in
the n2wt higher scals of pay of Fs.1600-2660 undzr the Bismmial Cadre

Peview Scheme woe.

redreased.
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Thiz QA hzaz,

with no order as to costs.
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ADMINT S ATTIVE MEMEEE

VK

thereforz,

The

infr

Lwz iz

gricvans

netucus and the sams

of khe =spplicant has bezin

iz dicmisasd

Crk)u Rae
(GOFAL ©PISHIIA)
VICE CHAIEMAN



